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4GALLING ATTENTION TO MATTER

«OF URGENT PUBLIC IMPORTANCE

' PARISTAN RIFLES FIRING ON WEST
BENGAL BORDER

Mr. Speaker: I have received an

" .adjournment motion and also some

-calling attention notices about the

.continued firing by the East Pakistan

- Rifles in the Cooch-Behar district of

“West Bengal. Is the hon, Minister in

.a position to make a statement now?

First, Shri Yashpal Singh may for-

mally call the attention of the hon.
“Minister to the same,
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Papers laid 6406
The Minister of External Affairs
(Shri Swaran Singh): I would like
to find out the latest position and, if
it is convenient to you, Sir, and to
the House, 1 would like to make a
statement giving the latest position
tomorrow after the question hour.

Mr. Speaker: Yes,

Shri Swaran Singh: Because some
talk is still going on. Giving the
latest position, I will make a state-
ment tomorrow.

Shri Basumatari (Goalpara): Will
that statement include the position in
Assam also because there is firing on
that side also?

Mr. Speaker: As regards what I
have got before me, I have asked him
to collect information. He might col-
lect those figures also.

12.10 hrs.

RE: SHORT NOTICE QUESTION
(Query)

Shri Jaipal Singh (Ranchj West): I
had tabled a short notice question.

Mr. Speaker: I have not got it. I
wil]l try to find out—He will get the
information.

12.16} hrs. )
PAPERS LAID ON THE TABLE

ACTION ON ASSURANCES, PROMISES AND
UNDERTAKINGS

PAPERS LAID ON THE TABLE

The Minister of Commmnunications
and Parliamentary Affairs (Shri Satya
Narayan Sinha): I beg to lay on the
Table the following statements show-
ing the action taken by Government
on various assurances, promises and
given by Ministers
during the various sessions of Third
Lok Sabha:—

(i) Supplementary Statement
No. 1II—Tenth Session, 1964.

(ii) Supplementary Statement
No. V--Ninth Session, 1964,





